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Banak,

Heard Hr;?.x.satpathy,u.Cou;nsel fer the
Applicant,

| Applicant inm this O.A, has summitted that his
fathhr was emgaced és an EDBPM o f Delapadi Bramch
Pest effice, Buring his service time he ‘had filed
am applicatien Pefere the Autherities regarding
esrrectien in his date of birth. The depaﬁtment
did met censider his represemtatien. BDeimg agerieves
by that he had appreached iz the O.A.Ne.1484/¢3,
Durimg pemdency o f that 0,3, the appliemant (1.2,
Gadadhar Sakhu, the ex-EPBPM) died em 8,10.2004 and
the O.A, #ccordinmegly dismissed. Befere that he
has filed am appeal befere the Additiemal Distriet
Judee, Bhadrak im RFA Ne ,62/02 which was still pendi-
a¢ in that Ceurt,

the

Having regard te abeve factsuef the case, this

O.A, is dispesed of with a directien te t';he Appli-

bl ,
eant te pursue thke matter te the departmensal
Autperities as amd whem the matter penmding befere
the Ceurt of Additi-mal Pistriet Jndqe,;-"'lhadrak is

dispesed of, Ne cests,
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